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Tata AIG Bharat Laghu Udyam Suraksha - Involuntary Betterment

(IRDAN108RP0021V01202021/A0004Vv01202122)

We agree that in the event of damage to Insured property wherein replacement property of like kind
and quality is not obtainable due to technological obsolescence or statutory/regulatory requirements,
new property which is as similar as possible to the damaged property and which is capable of
performing the same function, shall be deemed to be new property of like kind and quality and in no
event shall this be considered as a betterment to the Insured.

We will also pay the cost of purchasing and installing technologically current equipment which is
necessitated by incompatibility between new equipment installed to replace equipment suffering
damage and undamaged existing equipment at the same or an interdependent location.

Provided that
I.  We will be liable only for the amount sufficient to enable You to resume operations
in substantially the same manner as before the damage

I1.  We will be liable for only the difference between the highest sales value of the undamaged
existing equipment at the same or interdependent location and the installed cost of the
technologically current equipment.

1. We will pay subject to the limit provided for this add-on in the Policy Schedule

Should the cost of repair or replacement inspite of the betterment be well within the Reinstatement
Value, the limit under this add-on will not trigger.

Subject otherwise to the terms, exclusions, provisions and conditions contained in the Policy
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